FORM A

- PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate
Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
M/S NUCLEUS SATELLITE COMMUNICATIONS (MADRAS) PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

M/S NUCLEUS SATELLITE
COMMUNICATIONS (MADRAS) PRIVATE
LIMITED

2. | Date of incorporation of corporate debtor 11/06/1997
3. | Authority under which corporate debtor is incorporated | ROC - Chennai
/ registered
4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor U74999TN1997PTC038400
5. | Address of the registered office and principal office (if | Registered Office: NO 11, INDIRA
any) of corporate debtor FOUNDATION, KRISHNAMMA ROAD,
NUNGAMBAKKAM, CHENNAT 600 034.
Factory Address: No.465, Citrus Drive , Sricity,
Mopurupalli, Varadaiahpalem, Chittor, Andhra
Pradesh — 517 541.
6. Insolvency commencement date in respect of 14/10/2022 (Order Received on 17.10.2022)
corporate debtor
7. | Estimated date of closure of insolvency resolution 12/04/2023
process
8. | Name and registration number of the insolvency Ms. RONGALI SRIDEVI

professional acting as interim resolution professional

IBBI/IPA-003/IP-N0000172/2018-2019/12105




OLD NO 178, NEW NO 110,

9. | Address and e-mail of the interim resolution
professional, as registered with the Board RANGARAJAPURAM MAIN ROAD,
KODAMBAKKAM, CHENNAI 600 024
EMAIL : srica 2003@yahoo.co.in
10. | Address and e-mail to be used for correspondence with | OLD NO 178, NEW NO 110,
the interim resolution professional RANGARAJAPURAM MAIN ROAD,
KODAMBAKKAM, CHENNAI 600 024
e-mail: nucleussatellitecomm@gmail.com
11. | Last date for submission of claims 28/10/2022
12. | Classes of creditors, if any, under clause (b) of sub- None, as per the information available
section (6A) of section 21, ascertained by the interim
resolution professional
13. | Names of Insolvency Professionals identified to act as | NA
Authorized Representative of creditors in a class
(Three names for each class)
14, (a) Relevant Forms and Web link: hitps://ibbi.gov.in/en/home/downloads
(b) Details of authorized representatives Physical Address: Not Applicble
are available at:

Notice i1s hereby given that the National Company Law Tribunal, Division Bench —I, Chennai has ordered th
commencement of a corporate insolvency resolution process of the NUCLEUS SATELLITE COMMUNICATION

(MADRAS) PRIVATE LIMITED , vide order CP(IB)/297(CHE)/2021 on 14/10/2022.

The creditors of NUCLEUS SATELLITE COMMUNICATIONS (MADRAS) PRIVATE LIMITED are hereby calle
upon to submit their claims with proof on or before 28.10.2022 to the interim resolution professional at the addres

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit th
claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

R isr]
RONGALI SRIDEVI
Interim Resolution Professional

IBBI/IPA-003/IP-N0000172/2018-2019/12105

AFA No.AA3/12105/01/230523/30663 Valid upto 23.05.2023

Date: 20/10/2022 Place: Chennai
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PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insalvency Resclution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NUCLEUS
SATELLITE COMMUNICATIONS (MADRAS) PRIVATE LIMITED

RELEVANT PARTICULARS
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NUCLEUS SATELLITE COMMUNICATIONS

1. [Name of Corporate Debtor (MADRAS) PRIVATE LIMITED
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Date of incorporation of

2. corporate debtor 11-06-1987
Authority under which
3. | corporate debtor is ROC-Chennai
incorporated / registered
Corporate ldentity No. / Limited
4. | Liability Identification Mo. of U74999TN1997PTC038400

corporate debtor

Registered Office: Mo. 11, Indira Foundation,
Krishnamma Road, Mungambakkam,
Address of the registered office Chennai - 600 034,

5. |and principal office (if any) of
oorpgratezibtor ( v) Factory Address: MNo.485, Citrus Drive,
Sricity, Mopurupalli, Varadaiahpalem, Chittor,

Andhra Pradesh - 517 541.

Insolvency commencement date

-|in respect of corporate debtor | 14-10-2022 (Order Received on 17.10.2022)

Estimated date of closure of

" |insolvency resolution process 12-04-2023

Mame and registration
number of the insolvency

" | professional acting as interim
resolution professional

Ms. RONGALI SRIDEVI
IBBUIPA-003/IP-N0O00D0172/2018-2019/12105

Address and e-mail of the Old No. 178, New No. 110, Rangarajapuram
9. |interim resolution professional, | Main Read, Kodambakkam, Chennai 600 024
as registered with the Board Email : srica_2003@yahoo.co.in

Address and e-mail to be used | Old No.178, New No. 110, Rangarajapuram
10.| for correspondence with the Main Read, Kodambakkam, Chennai 600 024
interim resolution professional E-mail: nucleussatel litecomm@gmail.com

11.| Last date for submission of claims| 28-10-2022

Classes of creditors, if any, under
clause (b) of sub-section (G6A)

12. of section 21, ascertained by the MNone, as per the information available
interim resolution professional
MNames of Insolvency Professionals

13 identified to act as Authorised NA

‘| Representative of creditors in a
class (Three names for each class)

14.|(a) Relevant Forms and

(b) Details of authorized Weblink: hitps://ibbi gov.infen/home/downloads

representatives are available at:

Physical Address: Mot Applicable
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MNotice is hereby given that the National Company Law Tribunal, Division
Bench —I, Chennai has ordered the commencement of a corporate insolvency
resolution process of the Nucleus Satellite Communications (Madras) Private
Limited, vide order CP(IBY287 (CHE)2021 on 14/10/2022.
The creditors of Nucleus Satellite Communications (madras) Private Limited
are hereby called upon to submit their claims with proof on or before
28.10.2022 to the interim resolution professional at the address mentioned
againstentry No.10.
The financial creditors shall submittheir claims with proof by electronic means
only. All other creditors may submitthe claims with proof in person, by post or
by electronic means.
Afinancial creditor belonging to a class, as listedagainst the entry No. 12, shall
indicate its cheice of authorised representative from among the three
insolvency professionals listed against entry No.13 to act as authorised
representative of the class [NA] in Form CA.
Submission of false or misleading proofs ofclaimshall attract penalties.
Ms. RONGALI SRIDEVI
Name and Signature of Interim Resolution Professional
AFA No. AA3/M2105/01/230523/30663 Validity 23.05.2023

Date: 20.10.2022
Place: Chennai
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[Undes Regulation 6 af ha insaolbvancy ardd Bankreetcy Boased of Incdia

[INnscdvency Resolution Process lor Cornporalbs Parsons) Regulations, 21E5]

FOR THE ATTEMTION OF THE CREDITORS OF MULCLEWS
SATELLITE COMMIUDINICATIONS (MADRAS) PRIVATE LIBAITED

RELEVANT PARTICULARS
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